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THANKS GIVING AT THE CLOSE OF
SESSION

SHRT DIPEN GHQOSH (West Bengal):
Mr. Deputy Chairman, Sir, I was inclined
to rise to give you thanks for conducting
the House during the Session, though some
fimes stormy but nevertheless, in a peace-
ful way. Sir, every game has the rule and
that game has to be played by the rule;
and so we have to play the game inside
the Chamber by the rule as incorporated
in the book. As you very often say that
this House 15 conducted without the rules
also and so we also did participate in
the debate without the rules. Sir, I must
admit on this closing day that, however,
stormy certain moments were, you being
on the Chair could successfully steer thro-
ugh and ended with a happy note. So
on behalf of Members belonging to my
party ang Members belonging to other
Opposition Parties, T convey my heartfelt
thanks to you and through you to the
Leader of the House for cooperating with

-the Opposition Parties in finalising the busi-

ness of the House amnd taking note of
the suggestions very often given by the
Opposition Parties in conducting the busi-
ness of the House. And in the end I
would be failing in my duty if I do not
point out that my esteemed colleague, Mr
Syed Rahme¢ Ali, would have done good,
if as a Member of the panel of the
Vice-Chairmen, he would not have raised
this controversial issue at the end of today's
sitting.

SHRI R. RAMAKRISHNAN (Tamil
Nadu): Mr. Deputy Chairman, Sir, on
behalf of my party the All-India Anna
D M.K., I want to place on record our
appreciation of tne manner in which you
conducted the House from the beginning
to the end. Sir. though our Hon’ble Chair-
man Mr Hidayatullah was there to con-
duct the Question Hour, the major por-
tion of the proceedings of the House was
conducted by your good self, And many
of us who participated in the discussions
were terribly afraid when you started shak.
ing your head. W, knew that our time
was up, but you were fair and gave all of
us an opportunity to speak and parti-
cipate effectively in all the discussions.
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Sir, this session was particularly a
stormy one. There was so much important
legislative business. Apart from that we
saw the rise and fall of so many Govern-
ments and a political change in the coun-
try. And all of this, as is to be done
in a democracy, was done within cértain
rules and conventions. For this, in no
small measure—I will not be flattering
when 1 say this—we should thank our
leader, Shri Pranab Mukherjee, who was
always here in the House from the begin-
ning till the end, even on days when we
sat late. In spite of his pressing engage-
ments as the Finance Minister of the co-
untry, he gave first devotion to this
House, for which we should thank him.

Also 1 will be failing in my duty if
I do not thank the person sitting behind
him Mr. Kalp Nath Rai. Though he is
the butt of many jokes, he conducted the
business of the House in a nice manner
and he got the cooperation of all. Parti-
cularly on the Constitution Amendment
Bill, which was supported by all sactions
of the House, which unfortunately fell
once in the Lok Sabha, we found a record
attendance of 196 Members in the House,
which I should mention on this occasion.

Last but not least, we must also thank
the Secretariat staff who, despite all the

pressures, were there from the beginning
till the end and cooperated with us, with

al] the Memberg in the discharge: of their
duties. I will place all this on record
and would like to thank all the Members
who, despite differences of opinion, had
a spirit of camaraderiec and bonhomie
once they left this chamber and went into
the inner lobbies. Thank you.
HRAY FEAT WA (ITT I27)

Sggetafg S . .. (swFa)
UF U g IE O faewy ¥
CEI
YTIFT FT GET 9T AR IO
T JaIE,
ude Yo guA vg & fF Fdr
qav # g 1"

[ 29 AUG. 1984 }

at Close of Session 210

5 9 1 7 ay gwt § W

Py

gfegw &1 qar & E

sy qgedy ware areg (fagre) -
Swawale o1, g WSE  qAT wY
oy afear &, sax fasqm & fad
Sgw =magw & (o7, Se% Lfemar
ag qax from & fod S & At
daifeq 0 ¥ wieq wodr sqfasr
foore & om fod & wody WX A,
Tay &9 W ¥ WC HA
T GEA F1 WX G WYERT HIHAIT
e FRAT ATGAT § HIT &g Wi T
gt § fF gER S o
T FATATEhW 73 & & ] faam® & FH 7
7 <@ 5 fagTas & wA A A AR
arfaea WIS FAT @7 W IAF AGT
TITFIT £g & 34T 1’:;7:—" qgdiT
faa1 5 oY gz Favar AgT &AL 9 I
e g i avg FaerieTd) Sy
SMIET @ FOR S g 9 g1 §
areqd ¥ TN FiF GATFT SSTHT €W
& fer 3w sy fegmT &
s ifr TFT AW AGEAFTT I
Tq @ ¥ agt v frigs wq § foar
e wad ot wen qfawr g
R g gEedl w1 OF Q1§ ¥
oF w7 &% e d fd # armer I
grAAIE [(OT FAT § AT wadl q
oY §gF & Aqr gUG qrq F
greTe wiww F A%, & SraT § 3
Sg Fe-EE oS A e H
WE ¥, AlEw Jrw wE TEH F AT
fisr o8 wg wayd g Srar 41 %
3 faw WW?@%E\“F?$EIH?{FT%
Far o &1 AR @Y w1 AW
T W % 1 s ggafvaw 9
ST g1 v § WAl Ty avg &
afcarsw o 7y 9 1 gated #
WE W F wrae A5T w0 g



| 2I1 Thanks giving

SHRI §. W, DHABE (Maharashira):
Mr. Deputy Chairman, Sir, 1 reciprocate
the feelings which have been expressed
by my friends in thanking you for all the
facilities given to us to raise ponts.
Though sometimes there was so much ex-
citement and turmoil, we could carry on
the work of this House in a friendly at-

mosphere,

I would also say that Mr. Pranab Muk-
herjee, the Leader of the House, has
proved that he is not only the Leader of
his party but the Leader of the entire
House amd in difficult situations, he has
given the lead which has resulted in the
restoration of peaceful and cordial atmos-
phere in the House. The traditions and
conventions ¢f this House are so glorious
and high that we have to appreciate that
this House is really a very important in-
stitution in our democratic way of life.
I again thank you and alsp the staff for all
the cooperation which they have given to
us. I also thank all honourable Mem-
bers of the other parties. Though inside
the House we fight with each other, out-
side we are all friends, we have got very
cordial and sportsman-like spirit and af-
mosphere, Thank you.

THE LEADER OF THE HOUSE (SHRI
PRANAB KUMAR MUKHERIEE): Mr.
Deputy Chairman. I associate myself with
my colleagues sitting opposite in express-
ing our gratitude to ygu for conducting
the business of the House during this
Session. Some of the honourable Mem-
bers have referred to this as a stormy
session. It is bound to be so. After alil,
this House is nothing but a reflection of
the mood of the country and if there is
tempest outside and if it does not get
reflected herz, then we shall have to think
that there is something wrong, something
missing. We have built up high tradi-
tiong over a period of years and those
who are old Members, will recollect that
many a time we found a near impasse,
but then _ the inbuilt arrangement or the
inbuilt mechanism would immediately set
itself in motion anq we were able to de-
fuse the situation. As T mentioned on the
earlier tpccasion when we Were bidding
farewell 1o our distinguisheq Chairman.
R far tha conneration of all sections of
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the House it is not possible to transact
the business. And I have no hesitation to
point out that I have received the maxi-
mum cooperation from all sections of the
House, from all Members, both belonging
to the Opposition and to this side. But
for their cooperation it would not have
been possible for us tp transacy the busi-
ness, to raise the level of discussion, to
maintain the dignity of the House. If
there be lapses fere and there,. obviously,
as Leader of the House, it is my res-
ponsibility to accept the responsibility for
the lapses also. At the same time your
guidance and stewardship, Mr. Deputy
Chairman, ‘nelped Us to tramsact the busi-
ness smoothly. Very often tempers run
high in the House and emotions become
uncontrollable. But through wise advise
from the Chair, not only from you, but
also from your colleasues on the Parel
of Vice-Chairmen,  whoever sat in the
Chair, we were able to overcome the situa-
tion you ‘elped us soften the feelings and
transact the business smoothly,

The Secretariat has rendered yeoman
service to all of us. On the closing day
I would like tp place on record our
warm appreciation for the sincere work
and service they have rendered. I wish
an enjoyable and happy intersession for
all the Members. So far as we are con-
cerned, we are, of course, permanently
here. We have nothing to fear. We are
going to meet each other all the time.
Thank you,

MR. DEPUTY CHAIRMAN: Honour-
able Member i, before I adjourn the House
sine die, 1T would like to thank all the
Members, on my own behalf and on be-
half of the Members on the Panel of Vice-
Chairmen, for the cooperation extended by
them in the transaction of day-to-day busi-
ness of the House. T am particularly over-
whelmed by the compliments and appre-
ciation expressed by leaders of the various
parties and the Leader of the House for
conducting the business of the House.

When the Monsoon Session commenced
last month, there were ng rains anywhere
near and we were actually passing through
a hot dry spell and naturally, tempers
also heated up. Now at the end of this

-
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Session, with good rains the climate has

cooled down, likewise, as was " evident,

today and during the last two days, Mem-~
bers also have cooled down having ex-
pressed their views pn various subjects
that were agitating their minds in the
beginning.

This apart as the Honourable Mem-
bers are aware, this Session has been
quite a lengthy, ht‘ctic and heavy one.
We had in all 27 sittings and the House
actually sat for approximately 212 hours
and passed 36 Government Bills; 13
Colling Attention Notices were taken and
144 Special Mentions were made by Mem-
bers. Apart from that, we had discussions
on important subjects such as Report of
the Eighth Finance Commission, Docu-
ment—Approach to the Seventh Five
Year Plan. It is a matter of interesting
coincidence, that on the opening day of
the current Session, the House passed the
Wakf (Amendment) Bill and on the con-
cluding day also the same Bill was taken
up for consideration of further amend-
ments in the Bill.
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Last week had been a hectic and heavy
one for the House and we had to sit
upto late hours fo transact business in-
cluding five Constitution (Amendment)
Bills. For one day this is a record, This
wag possible dug to cooperation of all
the groups.

It was an eventful gession in gther res-
pect also as the House bade a touching
farewell to our Hon’ble Chairman, Shri
M. Hidayatullah.

I once again thank the Hon'ble Mem-
bers, Leaders of various parties and groups
and also the Leader of the House for the
cooperation extended by them in conduct-
ing the proceedings of the House.

daT # Fargy wfafeaa F
# fag wafra & s &1

The House then adjourned sine
die a¢ fifty-six minutes past five
of the clock.
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